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Manoj Kumar Aqggarwal (Accountant Member)

1. Aggrieved by confirmation of certain additions by learned first

appellate authority, the assessee is under appeal for AYs 2009-10 &
2011-12,
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2. At the time of hearing, none appeared for assessee and no
adjournment application was placed on record. The registry has noted a
delay of 108 days in filing of the appeal. The defect notice was issued
directing the assessee to rectify the defect. However, no efforts have
been made by the assessee to seek condonation of delay. Left with no
option, we dismiss both the appeals for want of condonation of delay.

3. Resultantly, both the appeal stands dismissed.

Order pronounced in the open court on 04" December, 2019.
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